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Title: Introduction of the Children of Pavement Dwellers and Sex Workers (Prevention of
Abuse and Welfare Measures) Bill, 2019.
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HON. CHAIRPERSON: The question is:

“That leave be granted to introduce a Bill to provide for the prevention of
exploitation and abuse including sexual abuse of children of parents living on
pavements of urban areas and of sex workers languishing in red light areas and
for welfare measures to be undertaken by the State for such children by
establishing special care homes for them and making provisions for free
education including vocational education and employment and other amenities
and for matters connected therewith and incidental thereto.”

The motion was adopted.
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